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•V. (a) InKmnetton 
is given in the statement laid on the 
Tsble of the House.  Placed <n Lib
rary.  See No. LT-1084/87.

(b)  By and large the Animal Hus
bandry Schemes in the counry have 
been successful as wilt be seen from 
the progress of the Schemes indicated 
in Statement n

Reclamation of Fallow Land

MU. Shri Sequein:
Shri Saajt Itapjl:
Shri Kaneshwar 81n*h.

Will the Minister of Food and Api
culture be pleased to state

(a) the total area of fallow  land 
brought under the plough in each of 
the completed Five ear Plans and

(b) the percentage of *uch area to 
tbe area previously used for agricul 
lure and the additional  production 
from such area at the end of each 
Plan and its percentage to the gross 
national agriculture production at that 
Vitne’

The wc* reclaimed as competed to 
the gross cropped area in the country 
during each 0# the three Plana is given 
below:

(Million Acns)

rot   Aies
Cropped reclaimed.
Area

Pint Plan
Second Plan
Third Plan

364 02 
377’38
390-28

(rromnall
19*4-65)

2-i 
* 3 
4 7

The percentage of the area mentioned 
In Part (a) to the  area  previously 
used for agriculture in each of the 
three Plans is given below

Name of tbe  roat   Are* Percent- 
Plan   Cropped reclaimed  age of 

Ales   oolumni
excluding  3 to 2
the area 
ridaimed 
(.Million 
acre*.

The Minister of State in the Minis- 
try of Food, AgifcsBsR, Cowmnalty 
Development aad Co-operation (Shri 
Anaasahit Shinde): (a) and (b)  A 
statement is laid on the Table of the 
Sabha.

Statement

(a)  The total area of fallow land 
brought under the plough in each of 
the completed Five ear Plans

First Plan At Million Acre* 

Second Planlg Million Acres 

Third Plan 4.7 Million Acres

fb)  The percentage of such area to 
the ares previously used for agrieul- 
tun and the  additional  production 
from auch am at the end of each 
Plan and its percentage to th* grots 
nattOMl agricsiltms production at that 
tin*.

mPtan  3i’22  2-f>   o 7
and Plan 37-on 23   o«
3rd Plan   3*5-JK  4 7  12

Figure* of additional pioduction ef 
foodgrains due to land reclamation 
measuies alone are not collected sepa
rate) v  It is, however, broadly esti- 
mi’ed that on an average one addi
tional acre benefited by land reclama
tion scheme contribute;, about j| tonne 
of additional foodgrains production

Lease of North Andaman Fweeta

Sin Shri Madhu Umsye 
Shrt A. S. Saigai:
Shri K R anesfa:
Shri K. F. Slagti Dee
Shri M Auersey:

Will the Minister ol foot and Agri
culture be pleased to state

(a)   whether the Arbitrators have 
given their award in the overnment̂ 
dispute with Ms P. C. Kay fc Co. (I)
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Ltd., the leicee of the North Andaman 
Foresti;

(b) it so, the main features thereof;

(c) whether overnment are con
sidering termination of the lease; and

<d) if not, the steps proposed to he 
taken to ensure due performance of 
the contract of lease by the Arm In 
future?

The Minister of State in the Minis
try of Food, Agriculture, Community 
Development and Co-operation (8hri 
Aanasahib ainde); (a) There are at 
present three cases referred  to the 
Arbitrators in regard to this dispute. 
The Arbitrators  have  given  their 
Award only in the first  Arbitration 
case.

(b) to (d). The award  has been 
filed in Calcutta High Court.  The
matter is. therefore, sub-judu-e

AU India Legal Terminology

MM Shri S. K. Sambandhan:
Shri K. Anbaahagan:

Will the Minister of Law be pleas
ed to state:

(a) the progress 10 far made by the 
Union Official Lancu.i-̂c (Legislative) 
Commissnm i<u-a-rif all India lcg.il 
terminology;

(b) whether the terminology includ
es words from the Southern languag
es; and

(c) if so, the percentage of words 
fr(«n each of the Southern languages?

«he Depaty Minister la the Minis
try af Law (Shrf D. k. Chav an): (a) 
Tha Official  Language  (Legislative; 
Commission has evolved 3800 stand
ard leg* terras, for use, as far  as 
possible, in alt official languages.

(t» es, Sir.

(o Out of the MM terms, tha per
centage! of the terms is use in each 
of the Southern JanguagM la apprarf- 
mately as follows:

Tamil 14 per cent,

Malayal am 27 per cent. 

Kanoada SI par oent.

Telugu 40 per cent.

Food Requirement*

69S7. Shri Baharao Patel: WU1 the 
Minister of Food aad Agriculture be
pleased to state:

(a) the quantity of food in tonnes  
rice and wheat separately-required 
every year to feed our present popu
lation;

(b) the quantity of food in tonnes 
rice and wheat grown every  year; 
and

(c) the quantity of food in tonnes 
rice and wheat imported every year 
from foreign countries, country-wise, 
with their valû.

The Minister of State In the Minis
try of Food, Agrirsltare, Community 
Development and Co-operaUoa (Shri 
Annaaahib Shinde): (a)  There  has 
been no scientific and comprehensive 
Survey on the consumption of food
grains in India so far. The require
ments of food grains are also elastic 
to some extent,  depending  on  the 
availability of foodgrains and of other 
substitute foodstuffs. their compara
tive prices, levels of income, etc. It 
is. therefore, not possible to indicate 
the precise requirement of foodgrains 
to feed the present  population  m 
India.

(b) The production of rice and 
v heat varies from year to year. Hie 
p.-oduction of rice and wheat in India 
during the last three years was  aa 
under:

(Million tonnes)

Crop year.   Rice   Wheat

1*3-64 J6«#   9*9
1964-63 *•«   »’*
1963-66 jOtf   w*7

(c) Import of foodgrains ai*o Ntt* 
fiem year to y«ar- A aUrtasaeat *4»".




